CONTINUED FROM PART- 2

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/20(
Publication of the matter relating to Designs is being published i®theial Journal of The Patent Office.

This Journal is being published on weekly basis on every Friday covering the various proceedings on Desi
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rul
2008 All the enquiries on this Official Journal and other information as required by the public should bt
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments

requested from all quarters so that the content eaankiched.
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CANCELLATION PROCEEDINGS
under Section 19 of the Designs Act, 2000 &
under Rule 29(1) of Designs (Amendment) Rules, 2008

@)

A Smt . Premil aben Rajeshbhai R a b a dlieaContratars Stop thieraationah, amn Indiam a |
Partnership firm, having address at : Plot No.27, Panchjanya Estate, Behind Dhanadal Factory, Opp. Kathwada, GIDC, N
Devbhoomi Estate, Odhav, Ahmedabad : 382415, Gujarat State, India has filed a (#gitiiion No. Can/072/208) on 22/10/2018

for cancellation of registration of registered Design R&4281dated 1§ June 2016 underclass-232 t i tl ed as A San
Boxd i n tMseD Kunan& Salek, Nationality : India, Address :"2Floor, R.D. Enclave, Above Manikchand Jewellers,
Christian Basti, G.S. Road, Guwahafi8 1 0 05 . 0

@)

iSmt. Premil aben Rajeshbhai R a b a dleaContraztars Stop dnitemnational, aan indiam a |
Partnership firm, having address at : Plot No.27, Panchjanya Estate, Behind Dhanadal Factory, Opp. Kathwada, GIDC, N
Devbhoomi Estate, Odhav, Ahmedabad : 382415, Gujarat State, India has filed a (ritikion No. Can/073/2018pn 22/102018

for cancellation of registration of registered Design ®89034dated 2" December 2016 underclass-@3L t i t |l ed as
Junction Bo x dM/sinKumah & Sates 2% &looo, R.D. Enclave, Above Manikchand Jewellers, Christian Bas8,

Road, Guwahati7 8 1 005 . 0
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REGISTRATION OF DESIGNS

The following designs have been registered. They are now open for public inspection. In the following each entry the DatRegfistration is
shown. The Priority Number, Priority Date and Priority Country are also shown

DESIGN NUMBER

291761

CLASS

1303

M/S GM MODULAR PVT. LTD., 14/15, BOKADIA IND. ESTATE, SATIVALI
ROAD, VASAI (EAST)-401208, DISTRICT-THANE, MAHARASHTRA, (INDIA).

DATE OF REGISTRATION 15/03/2017
TITLE DOOR BELL
PRIORITY NA

DESIGN NUMBER 299470
CLASS 2301

LG ELECTRONICS INC., 20 YEOUI
150721, REPUBLIC OF KOREA.

DO - DONG, YEONGDEUNGPO- GU, SEOUL

DATE OF REGISTRATION

16/11/2017

TITLE

FRONT COVER OF WATER PURIFIER

PRIORITY NA

DESIGN NUMBER

299514

CLASS

10-04

NECTAR BIOPHARMA PVT. LTD., CORPORATE ADDRESS PLOT NUMBER
110, INDUSTRIAL AND BUSINESS PARK, PHASE 1, CHANDIGARH-160002.
(REGISTERED ADDRESS S 401, 2ND FLOOR, GREATER KAILASH PART II,
NEW DELHI DISTRICT SOUTH DELHI, DELHI, INDIA 110048 )

DATE OF REGISTRATION 16/11/2017
TITLE TEMPERATURE MEASUREMENT DEVICE
PRIORITY NA
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DESIGN NUMBER 299538

CLASS 31-00 - W 4
foel )
WATSON INVESTOR COMMUNICATIONS, LLC, 15486 HERRIMAN I 7 N
BLVD. NOBLESVILLE, INDIANA 46060, UNITED STATES. { T [
DATE OF REGISTRATION 17/11/2017 |1 % Z Nt
TITLE BEVERAGE BREWER : 1.
{ NN ‘\I ‘
AL
|: : \ "y ;./_{.“__j;\;}rj-‘“‘/{
| S
PRIORITY
PRIORITY NUMBER DATE COUNTRY -
29/604,713 19/05/2017 U.S.A.
—— ’//l
1)
DESIGN NUMBER 299553
CLASS 2402
PRICE INVENA APS, KRONPRINSESSEGADE 36, 2., 1306 KOBENHAVN
K DENMARK.
DATE OF REGISTRATION 17/11/2017
TITLE SURGICAL CUTTER AND CLAMP
PRIORITY NA
DESIGN NUMBER 299554
CLASS 08-05
1ABHIJIT ARJUN PACHORE, AT -MANOLI, POST -
KOKANGOAN, TAL -SANGAMNER, DIST- iEE
AHMEDNAGAR 422605. 2. BALASAHEB EKNATH : &
GITE, 6 YASHODA 8 +«POLICE COLONY, BEHIND 3 et

SWADESH HOTEL, GUNJALWADI, SANGAMNER, ggéu. =
DIST -AHMEDNAGAR 422605.

DATE OF

REGISTRATION 18/11/2017
TITLE SPANNER
PRIORITY NA

The Patent Office Jonal No. 02/2019 Dated 1d1/2019
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DESIGN NUMBER 299563

CLASS 1402 N
MICROSOFT CORPORATION, ONE MICROSOFT WAY, REDMOND, WA 98052 - | |1
5321, U.S.A.

DATE OF REGISTRATION

20/11/2017

TITLE

ELECTRONIC TABLET

PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/605045 23/05/2017 U.S.A
DESIGN NUMBER 299660

CLASS 06-01

M/S. VIBGYOR MASTERBATCHES PVT. LTD., PACKAGING DIVISION, 594
URLA INDUSTRIAL AREA, RAIPUR 493221 CHHATTISGARH, INDIA.

DATE OF REGISTRATION 23/11/2017
TITLE CHAIR
PRIORITY NA

DESIGN NUMBER 299662
CLASS 06-01

M/S. VIBGYOR MASTERBATCHES PVT. LTD., PACKAGING DIVISION, 594
URLA INDUSTRIAL AREA, RAIPUR 493221 CHHATTISGARH, INDIA.

DATE OF REGISTRATION

23/11/2017

TITLE

CHAIR

PRIORITY NA
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DESIGN NUMBER 292010

CLASS 24-03

SUTURES INDIA PRIVATE LIMITED, NO. 472/D, 4TH PHASE, 13TH CROSS,
PEENYA INDUSTRIAL AREA, BENGALURU, KARNATAKA -560058, INDIA.
DATE OF REGISTRATION 23/03/2017

TITLE PROSTHETIC ARTICLE
PRIORITY NA

DESIGN NUMBER 292065

CLASS 26-05

CROMPTON GREAVES CONSUMER ELECTRICALS LIMITED, EQUINOX
BUSINESS PARK, TOWER 3, 1ST FLOOR, EAST WING, LBS MARG, KURLA
(WEST), MUMBAI 400 070, MAHARASHTRA INDIA.

DATE OF REGISTRATION 24/03/2017
TITLE LIGHTING FIXTURE
PRIORITY NA

DESIGN NUMBER 292159

CLASS 26-06

HONDA MOTOR CO., LTD., 1-1, MINAMI - AOYAMA 2 - CHOME,
MINATO - KU, TOKYO 107- 8556 JAPAN.

DATE OF REGISTRATION 28/03/2017

TITLE REAR COMBINATION LAMP FOR
AUTOMOBILE

PRIORITY

PRIORITY NUMBER DATE COUNTRY

2016021107 30/09/2016 JAPAN

The Patent Office Jonal No. 02/2019 Dated 1d1/2019
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DESIGN NUMBER 299703

CLASS 09-07

MANJUSHREE TECHNOPACK LIMITED, 60 - E&F,
BOMMASANDRA INDUSTRIAL AREA, HOSUR ROAD,
BANGALORE - 560 099, KARNATAKA, INDIA.

DATE OF
REGISTRATION 24/11/2017
TITLE CAP FOR BOTTLE
PRIORITY NA

DESIGN NUMBER 299718
CLASS 2201

NECTAR BIOPHARMA PVT. LTD., CORPORATE ADDRESS PLOT
NUMBER 110, INDUSTRIAL AND BUSINESS PARK, PHASE 1,
CHANDIGARH 160002. (REGISTERED ADDRESS S 401, 2ND FLOOR,
GREATER KAILASH PART II, NEW DELHI DISTRICT SOUTH DELHI,
DELHI, INDIA 110048.)

DATE OF REGISTRATION 24/11/2017

TITLE BLOOD OXYGEN MEASUREMENT
DEVICE

PRIORITY NA

DESIGN NUMBER 299780

CLASS 28-03

DYSON TECHNOLOGY LIMITED, TETBURY HILL, MALMESBURY,
WILTSHIRE, SN16 ORP, THE UNITED KINGDOM.

DATE OF REGISTRATION 28/11/2017

TITLE HAIR STYLING AND HAIR CARE
APPARATUS ;

PRIORITY

PRIORITY NUMBER DATE COUNTRY

0040240240005 30/05/2017 EUIPO
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DESIGN
NUMBER

299807

CLASS

02-04

M&B FOOTWEAR PVT. LTD., C -33,
SECTOR 58, NOIDA GAUTAM BUDH
NAGAR, UP-201301, INDIA.

DATE OF
REGISTRATION

29/11/2017

TITLE

SOLE FOR FOOTWEAR

PRIORITY NA

DESIGN

NUMBER 299809
CLASS 02-04

M&B FOOTWEAR PVT. LTD., C -33,
SECTOR 58, NOIDA GAUTAM BUDH
NAGAR, UP-201301, INDIA.

DATE OF
REGISTRATION

29/11/2017

TITLE

SOLE FOR FOOTWEAR

PRIORITY NA

DESIGN NUMBER

299933

CLASS

02-03

STANLEY SAFETY PRODUCTS PRIVATE LIMITED, 38/3B
(NP), SIDCO INDUSTRIAL ESTATE, AMBATTUR, CHENNAI

600098, TAMIL NADU, INDIA.

DATE OF
REGISTRATION

01/12/2017

TITLE

HELMET

PRIORITY NA

The Patent Office Jonal No. 02/2019 Dated 11/2019
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DESIGN NUMBER

299938

CLASS

12-11

ATHER ENERGY PRIVATE LIMITED, 3RD FLOOR, TOWER D, IBC
KNOWLEDGE PARK, BANNERGHATTA ROAD, BANGALORE -560029,

KARNATAKA, INDIA.

DATE OF REGISTRATION

01/12/2017

TITLE

SAREE GUARD FOR ASCOOTER

PRIORITY NA

DESIGN NUMBER 299970

CLASS 1502

M/S V-GUARD INDUSTRIES LTD., 33/2905 F, VENNALA HIGH SCHOOL
ROAD, VENNALA, KOCHI - 682028, KERALA STATE, INDIA.

DATE OF REGISTRATION 04/12/2017

TITLE PUMP

PRIORITY NA

DESIGN NUMBER 298984

CLASS 12-16

HERO CYCLES LIMITED, HERO NAGAR, G.T. ROAD, LUDHIANA -141003

(PUNJAB), INDIA.

DATE OF REGISTRATION

31/10/2017

TITLE

HANDLE BULL HORN FOR BICYCLE

PRIORITY NA
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DESIGN NUMBER

300018

CLASS

1401

GOOGLE LLC, 1600 AMPHITHEATRE PARKWAY, MOUNTAIN VIEW,

CALIFORNIA 94043, U.S.A.

DATE OF REGISTRATION

05/12/2017

TITLE

WIRELESS HEADSET

PRIORITY T/
PRIORITY NUMBER DATE COUNTRY v,
29/611,494 21/07/2017 USA.

DESIGN NUMBER 300020

CLASS 14-02

GOOGLE LLC, 1600 AMPHITHEATRE PARKWAY, MOUNTAIN VIEW,

CALIFORNIA 94043, U.S.A.

DATE OF REGISTRATION 05/12/2017
TITLE STYLUS
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/611,588 24/07/2017 U.S.A.

=

DESIGN NUMBER

300026

CLASS

13-02

GOOGLE LLC, 1600 AMPHITHEATRE PARKWAY,
MOUNTAIN VIEW, CALIFORNIA 94043, U.S.A.

DATE OF

REGISTRATION 05/12/2017

TITLE EARBUD CHARGING CASE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/611,496 21/07/2017 U.S.A.

The Patent Office Jonal No. 02/2019 Dated 1d1/2019
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DESIGN NUMBER 300061

CLASS 06-01

M/S. VIBGYOR MASTERBATCHES PVT. LTD., PACKAGING DIVISION, 594
URLA INDUSTRIAL AREA, RAIPUR 493221 CHHATTISGARH, INDIA.
DATE OF REGISTRATION 05/12/2017

TITLE CHAIR

PRIORITY NA

DESIGN NUMBER 300073

CLASS 24-01

NECTAR BIOPHARMA PVT. LTD., CORPORATE ADDRESS PLOT NUMBER
110, INDUSTRIAL AND BUSINESS PARK, PHASE 1, CHANDIGARH-160002.
(REGISTERED ADDRESS S 401, 2ND FLOOR, GREATER KAILASH PART II,
NEW DELHI DISTRICT SOUTH DELHI, DELHI, INDIA 110048 )

DATE OF REGISTRATION 06/12/2017

TITLE BLOOD PRESSURE MONITOR MACHINE
PRIORITY NA

DESIGN NUMBER 300333

CLASS 2501

FOSBEL, INC., 20600 SHELDON ROAD, BROOK PARK, OHIO 44142,
UNITED STATES OF AMERICA.

DATE OF REGISTRATION 13/12/2017

TITLE COKE OVEN WALL BLOCK COMPONENT
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/607533 14/06/2017 U.S.A.
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DESIGN NUMBER

300339

CLASS

1401

HARMAN INTERNATIONAL INDUSTRIES, INCORPORATED, 8500 BALBOA
BOULEVARD, NORTHRIDGE, CALIFORNIA, 91329, UNITED STATESOF

AMERICA.

DATE OF REGISTRATION 13/12/2017

TITLE SPEAKER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/615,783 31/08/2017 U.S.A
DESIGN NUMBER 300341

CLASS 05-05

WILDCRAFT INDIA PVT. LTD., 15TH CROSS ROAD, OUTER RING ROAD,
J.P. NAGAR 4TH PHASE BANGALORE -560078.

DATE OF REGISTRATION

13/12/2017

TITLE

TEXTILE FABRIC

PRIORITY NA

DESIGN NUMBER

300343

CLASS

0505

WILDCRAFT INDIA PVT. LTD., 15TH CROSS ROAD, OUTER RING ROAD, J.P.
NAGAR 4TH PHASE BANGALORE -560078.

DATE OF REGISTRATION

13/12/2017

TITLE

TEXTILE FABRIC

PRIORITY NA

The Patent Office Jonal No. 02/2019 Dated 11/2019
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DESIGN NUMBER

300347

CLASS

05-05

WILDCRAFT INDIA PVT. LTD., 15TH CROSS ROAD, OUTER
RING ROAD, J.P. NAGAR 4TH PHASE BANGALORE -560078.

DATE OF

REGISTRATION 13/12/2017
TITLE TEXTILE FABRIC
PRIORITY NA

DESIGN NUMBER

300349

CLASS

05-05

WILDCRAFT INDIA PVT. LTD., 15TH CROSS ROAD, OUTER RING ROAD, J.P.
NAGAR 4TH PHASE BANGALORE -560078.

DATE OF REGISTRATION 13/12/2017

TITLE

TEXTILE FABRIC

PRIORITY NA

DESIGN NUMBER

300382

CLASS

2899

RECKITT BENCKISER FINISH B.V., SIRIUSDREEF 14,

2132 WT HOOFDDOR

P, THE NETHERLANDS.

DATE OF

REGISTRATION 1411272017

TITLE DETERGENT TABLET
PRIORITY

PRIORITY NUMBER DATE COUNTRY
004049682 15/06/2017 |EUIPO

The Patent Office Jonal No. 02/2019 Dated 11/2019
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DESIGN
NUMBER 300483 .

CLASS 2304 2
ORIENT ELECTRIC LTD., UNIT VIII, PLOT 'T

NO. 7, BHOI NAGAR, BHUBANESWAR -

751012, ORISSA, INDIA.

DATE OF
REGISTRATION

18/12/2017 \\ P e

TITLE

CEILING FAN oy

PRIORITY NA

DESIGN NUMBER

299093

CLASS

26-05

NATIONAL INSTITUTE OF DESIGN, PALDI, AHMEDABAD -380007 GUJARAT.

DATE OF REGISTRATION 03/11/2017
TITLE LAMP
PRIORITY NA

DESIGN NUMBER 299094

CLASS 19-06

NATIONAL INSTITUTE OF DESIGN, PALDI AHMEDABAD 380007 GUJARAT.
DATE OF REGISTRATION 03/11/2017

TITLE STATIONERY STAND

PRIORITY NA

The Patent Office Jonal No. 02/2019 Dated 1d1/2019
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DESIGN NUMBER

299101

CLASS

09-03

HERMAN MILLER, INC., 855 EAST MAIN AVENUE,
ZEELAND, MICHIGAN 49464, UNITED STATES OF

AMERICA.

DATE OF
REGISTRATION

03/11/2017

TITLE

STORAGE CONTAINER

PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/602,915 04/05/2017 |U.S.A.

DESIGN NUMBER

299103

CLASS

09-03

HERMAN MILLER, INC., 855 EAST MAIN AVENUE, ZEELAND,
MICHIGAN 49464, UNITED STATES OF AMERICA.

DATE OF
REGISTRATION

03/11/2017

TITLE

STORAGE CONTAINER

PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/602,915 04/05/2017 U.S.A.

DESIGN NUMBER

299108

CLASS

12-08

BAYERISCHE MOTOREN WERKE
AKTIENGESELLSCHAFT, PETUELRING 130, 80809,
MUENCHEN, GERMANY.

REGISTRATION 0311112017
TITLE CAR
PRIORITY

PRIORITY NUMBER DATE COUNTRY
DE 402017100574.3 10/05/2017  |GERMANY

The Patent Office Jonal No. 02/2019 Dated 1d1/2019
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DESIGN NUMBER

299167

CLASS

05-05

SSG FURNISHING LLP, G-112, SECTOR1, BAWANA INDUSTRIAL AREA,

NEW DELHI -110039.

DATE OF REGISTRATION

06/11/2017

TITLE

TEXTILE FABRIC

PRIORITY NA

DESIGN NUMBER

299192

CLASS

12-11

BOSCH AUTOMOTIVE PRODUCTS (SUZHOU) CO.
LTD., NO. 455 XING LONG STREET, SUZHOU
INDUSTRIAL PARK, SUZHOU, JIANGSU, CHINA

215021.

DATE OF
REGISTRATION

07/11/2017

TITLE

MOTOR END COVER OF E
SCOOTER

PRIORITY

PRIORITY NUMBER

DATE COUNTRY

201730164137.5

08/05/2017 |CHINA

DESIGN NUMBER

299194

CLASS

12-11

BOSCH AUTOMOTIVE PRODUCTS (SUZHOU) CO. LTD.,
NO. 455 XING LONG STREET, SUZHOU INDUSTRIAL
PARK, SUZHOU, JIANGSU, CHINA 215021.

DATE OF
REGISTRATION

07/11/2017

TITLE

MOTOR END COVER OF E
SCOOTER

PRIORITY

PRIORITY NUMBER

DATE COUNTRY

201730164137.5

08/05/2017 |CHINA

The Patent Office Jonal No. 02/2019 Dated 1d1/2019
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DESIGN NUMBER

291615

CLASS

1502

BATTLEMAX (PTY) LTD, 299 BAROLONG STREET, ICON INDUSTRIAL
PARK, SUNDERLAND RIDGE, CENTURION, SOUTH AFRICA.

DATE OF REGISTRATION

07/03/2017

TITLE

VOLUTE LINER FOR A SLURRY PUMP

PRIORITY

PRIORITY NUMBER DATE COUNTRY
F2016/01325 09/09/2016 SOUTH AFRICA
DESIGN NUMBER 291666

CLASS 29-02

ALL CORPORATION LIMITED, NO.119 TARA SATHORN BUILDING,
SOUTH SATHORN ROAD, THUNGMAHAMEK SUB -DISTRICT,
SATHORN DISTRICT, BANGKOK METROPOLIS.

DATE OF REGISTRATION

09/03/2017

DEVICE FOR PREVENTING VEHICLES

TITLE FROM COLLIDING AGAINST BUILDINGS — ~~
PRIORITY \/\ oz =
PRIORITY NUMBER DATE COUNTRY \ N /’
1602004294 08/11/2016 THAILAND el £

N
DESIGN NUMBER 299238
CLASS 10-07

ZAPGO LTD., BUILDING R104, SCIENCE & TECHNOLOGY FACILITIES

COUNCIL, RUTHERFORD APPLETON LABORATORY HARWELL DIDCOT,

OXFORDSHIRE, UNITED KINGDOM.

DATE OF REGISTRATION 08/11/2017

TITLE WRIST STRAP
PRIORITY

PRIORITY NUMBER DATE COUNTRY
003997642 12/05/2017 EUIPO

The Patent Office Jonal No. 02/2019 Dated 1d1/2019
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DESIGN NUMBER

299247

CLASS

02-04

ROTHY & INC., 501 PACIFIC AVENUE, SAN FRANCISCO, CALIFORNIA 94133, y
UNITED STATES OF AMERICA. ‘

DATE OF REGISTRATION 08/11/2017 Wi ) N

TITLE SHOE N // "*--\,\\
PRIORITY e g
PRIORITY NUMBER DATE COUNTRY L
29/603,576 10/05/2017 USA.

DESIGN NUMBER 299293

CLASS 1507

GODREJ & BOYCE MFG. CO. LTD., GODREJ APPLIANCE, PLANT 11,

PIROJSHANAGAR, VIKHROLI (WEST), MUMBAI  -400079, INDIA.

DATE OF REGISTRATION 09/11/2017

TITLE

REFRIGERATOR

PRIORITY NA

DESIGN NUMBER

299303

CLASS

02-04

LIBERTY SHOES LIMITED, LIBERTY PURAM,
13TH MILESTONE, GT KARNAL ROAD, KUTAIL,
DT-KARNAL -132 001, HARYANA, INDIA.

DATE OF
REGISTRATION 09/11/2017
TITLE SOLE FOR FOOTWEAR

PRIORITY NA

The Patent Office Jonal No. 02/2019 Dated 1d1/2019
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DESIGN NUMBER

CLASS

SREE CHITRA TIRUNAL INSTITUTE FOR MEDICAL
SCIENCES & TECHNOLOGY BIOMEDICAL
TECHNOLOGY WING, POOJAPPURA, TRIVANDRUM -

695012, INDIA

DATE OF
REGISTRATION

14/11/2017

STENT CROWN FOR

TITLE SCAFFOLDING BLOOD VESSELS
PRIORITY NA

DESIGN NUMBER 299424
CLASS 2401

SREE CHITRA TIRUNAL INSTITUTE FOR MEDICAL SCIENCES &
TECHNOLOGY, BIOMEDICAL TECHNOLOGY WING,
POOJAPPURA, TRIVANDRUM - 695012, INDIA.

DATE OF REGISTRATION

14/11/2017

TITLE

STENT CROWN FOR SCAFFOLDING

BLOOD VESSELS
PRIORITY NA
DESIGN NUMBER 299430
CLASS 09-02

DIAMOND OIL & GREASE (INDIA) PVT. LTD.,
AON, DIST VALSAD. (GUJRAT).

G.1.D.C., SARIGAM, TEL. UMBERG

PLOT NO. 4614, PLASTIC ZONE,

DATE OF REGISTRATION 14/11/2017
TITLE CONTAINER
PRIORITY NA

The Patent Office Jonal No. 02/2019 Dated 1d1/2019
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DESIGN NUMBER 299445
CLASS 02-04

M/S. EUPHORIC INNOVATIONS PVT. LTD., DOOR NO. 7/313 H, N.H. 17,

KOLATHARA P O, CALICUT - 673665, KERALA, INDIA.

DATE OF REGISTRATION 15/11/2017

TITLE FOOTWEAR

PRIORITY NA

DESIGN NUMBER 202213

CLASS 0399

CHAKRAPANI DURAIRAJ, 28/33, OIL MONGER STREET,

ROYAPETTAH, CHENNAI - 600 014 TAMIL NADU.

DATE OF REGISTRATION 29/03/2017

TITLE TRAVEL PILLOW

PRIORITY NA

DESIGN NUMBER 300523

CLASS 10-05 e

ARRAYSTORM LIGHTING PVT. LTD., NO. 140, 4TH b
PHASE BOMMASANDRA INDUSTRIAL AREA, y N

BANGALORE - 560099, KARNATAKA, INDIA. AN

DATE OF

REGISTRATION 19/12/2017
TITLE SENSOR
PRIORITY NA
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DESIGN NUMBER 300534
CLASS 2803 AT |
ERIK A. KAISER, 19 BALBROOK DRIVE, MENDHAM, NJ 07945, UNITED / /)
STATES OF AMERICA. / 1/
DATE OF REGISTRATION 20/12/2017 / J/
TITLE HAND-HELD MIRROR //,,‘:ﬂ""'” /,‘.;;ff/
V4 y///
C/V /)///
PRIORITY / //
PRIORITY NUMBER DATE COUNTRY /
29/608,240 20/06/2017 USA \O o
K X
.
T
CLASS 07-05

MR. GAURAYV BHARARA, A -67, DERAWAL
NAGAR, NEW DELHI -1100009.

DATE OF
REGISTRATION

26/12/2017

TITLE

CLOTH DRYER

PRIORITY NA

DESIGN NUMBER

300774

CLASS

1599

GEA MECHANICAL EQUIPMENT GMBH, WERNER -HABIG -STRASSE 1, 59302
OELDE, GERMANY.

DATE OF REGISTRATION

28/12/2017

TITLE

CENTRIFUGAL SEPARATOR

PRIORITY NA

The Patent Office Jonal No. 02/2019 Dated 1d1/2019
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DESIGN NUMBER

300804

CLASS 07-01
ARC HOLDINGS, 104, AVENUE DU GENERAL DE GAULLE, F -62510 ARQUES,
FRANCE.

DATE OF REGISTRATION 28/12/2017

TITLE TUMBLER

PRIORITY

PRIORITY NUMBER DATE COUNTRY
0040898940004 05/07/2017 EUIPO

DESIGN NUMBER 300812

CLASS 07-01

ARC HOLDINGS, 104, AVENUE DU GENERAL DE GAULLE, F -62510 ARQUES,
FRANCE.

DATE OF REGISTRATION 28/12/2017

TITLE BEAKER

PRIORITY

PRIORITY NUMBER DATE COUNTRY
0040898940040 05/07/2017 EUIPO

DESIGN NUMBER 300814

CLASS 07-01

ARC HOLDINGS, 104, AVENUE DU GENERAL DE GAULLE, F -62510 ARQUES,
FRANCE.

DATE OF REGISTRATION 28/12/2017

TITLE TUMBLER

PRIORITY

PRIORITY NUMBER DATE COUNTRY
0040898940007 05/07/2017 EUIPO

The Patent Office Jonal No. 02/2019 Dated 1d1/2019
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